LOK SABHA DEBATES

LOK SABHA

December 20, 1968 Agrahayana
26, 1890 (Saka)

Thursday,

The Lok Sabha met at Eleven of the
Clock.

[MR. SPEAKER inthe Chair)

ORAL ANSWERS TO QUESTIONS
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THE MINISTER OF HOME AFFAIRS:
(SHRI Y. B. CHAVAN) (a) to (c). On
September 21, 1968, the police recovered
one priated leaflet, without the name of the
Press, along with its block from Someshwar
Press at Basti. The leaflet contained some

slogans including one praising Cbairman
Mao Tsc Tung. The police have rogistered
a case under section 3/12 of the Press Act
as the leaflet had no press line.
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SHRI Y. B. CHAVAN : It is true, as I
have said in my reply. that the Police did
recover some printcd lcaflets and some other’
literature from the Press, and those printed
leaflets had no press line. Therefore the
investigation is taking place.
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SHRI1 Y. B. CHAVAN : In this matter, the
case is registered and investigation is going
on.

ot gwa Wy wuwTw ;B quy W fr
firry wwit & ferore fieay & 7

SHRI Y. B. CHAVAN: When I ssy investi-
gation Is going on, unless the investigation Is
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completed, how can I say how many people
are involved and who are the persons invo-
Ived ?

SHRI BISHWANATH ROY : May I
know whether any connection has been
revealed among the pro-Mao leaflets  distri-
buted at several places in the country ?

SHRI Y. B. CHAVAN : That is true.
Now a days, I see a rather disturbing trcnd
of this subversive propaganda increasing in
different parts of the country. Thesc pro-
Mao slogans are appearing in different parts
of the couatry inzluding Delhi, and this is
certainly a matter of concern.

SHRI N. K. SOMANI: Noticing the trends
that have been occurring rather frequently
these days starting from Dalhousie Square
at Calcutta to Flora Fountain in Bombay
and the large scale smuggling of goods of
Chinese origin in the areas of U. P., Bihar
etc., and the activities absolutely unchecked
apparently of the various Naxalites in this
country, one is led to believe that there is
0o Government in this country because it
scems to be a frece for all. May I know
what specific steps are being taken by the
Government of India to put a check to all
these subversive and anti-national activitics
either in the shape of literature or in the
shape of passage of money from the Chincsc
Embassy to some Naxalites in Kerala on
all these activities grouped together ?

SHRI1 Y. B. CHAVAN : This type of a
very exaggerated reaction also sometimes
gives further encouragement to the Naxalite
elements. The hon. Member is saying that
as these things are happening there is no
Government here; I think the hon. Member
should make a little more responsible
statemont. But | am prepared to accept
this position, and I express my concern
about it, that these disturbing trends are
asscrting thems:lves in the country and we
shall have to think about it My difficulty
is that at present there is no law whereby 1
cah take action against such organisations
except that there is provision for taking
action against individual actions or individual
violent acts. Oae can certainly do that. One
can certanly procced against some objectiona-
ble posters also.But when it is a question of
taking some orgainsed action against a
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certain orgainsed party, it is a very S=rious
matter.

SHR1 KRISHNA KUMAR CHA'ITEI'_{-
JI : Is the hon. Minister aware that even in
the rural areas of West__Bengal, and not
merely in the urban areas, these ideas are
preached and Mao's thoughts are circulated
among them. . .

SHRI JYOTIRMOY BASU : That is
donc by the hon. Mznb:r's party. We are
not doing that. It is a three-year-old story.

SHRI KRISHNA KUMAR CHATTER-
JU: And the propaganda is conducted throu-
gh students ia the urban areas in Calcutta.
In the rural areas also, quite a good deal
of surreptitious litcrature preaching Mao's
thoughts is being circulated, Is the hon.
Home Minister prepared to  admit that this
is due to some kind of a failure on the part
of the Intelligence Department ? Is he going
to take some effective steps to prevent  the
circulation of thesce ideas among the rural
population which encourage them even to
think of peasent revolt, which is having a
demonstrable effect in the Naxalites, attem-
pts 1o raid th: ficids and loot paddy from
the fields ? What effective steps is the hon.
Minister proposing to take so that these
things can be checked effectively.

SHRI Y. B. CHAVAN : This question
of a large number of posters appearing in
Calcutta has been brought to our notice.
We examined the legal possibilities of taking
action against the people responsible for
some of the posters. My Icgal advice is
that they arc actionable under section 124
of the IPC, We have adviscd the Bengal
Government about it. That is the action
that we can take. But generally J must share
my own thought with the House that this
trend of thinking of having a revolution in
the country with armed insurrection is trying
to raise its ugly head in this country, and
we shall have to think about whether we
can take some action about it. I shall cert-
ainly discuss these matters with the Leaders
of the Opposition parties.

SHRI HEM BARUA : In view of the
fact that Chinese literature including Mao's
portraits are distributed on a large scale in
this country and also in view of the fact



5 Oral Answers

that the Chinesc Embassy in Delhi is distr-
ibuting not only arms, ammunition and
money but also books containing Mao's
thoughts to the so-called revolutionaries of
India; may 1 know whether Government
are prepared to take or have already taken
certain steps against the Chinese Embassy in
Delhi that is vinlating all international ethics
and law ?

SHR1 Y. B. CHAVAN : At lcast the
Home Ministry has not taken any action
about it.

SHR1 HEM BARUA : 1t is a very seri-
ous matter. 1 think he is aware of it. The
question is whether the Home Minister is
awarc of it or not. If he is aware of it, what
stzps does he propose to take against the
Chinesz Embassy, because it is encouraging
all sorts of trouble in the country ? 1 think
he knows much better about it. . .

SHRI Y. B. CHAVAN :1 know much
better. So, let him not ask me any
questions.

SHRI P. VENKATASUBBAIAH : We
are grateful to the Home Minister for he
has posed a very important problem nam-
ely that he has no law at present to tackle
the subversive activitics of such of these
political partics as are indulging in such
activties. May 1 know from the Home
Minister whether indulging in subversive
activities that are going against our parlia-
mentary democracy and also our national
int:rests is not a crime enough for him to
take action against such of these organisa-
tions as are induiging in such anti-national
activities ? If he is not empowered by the
present legislation, is he thinking of bring-
ing forward before this House a suitable
legislation so as to see that these subversive
and anti-national activities are put down ?

SHRI Y. B. CHAVAN : I think the hon.

snber had not lisizaz1 t> m: probably.
I s1id that [ di1 wint to shar: my thoughts
with th: Hous:. [ do not want to confront
th: Hous: with a Isgislation  h:re and then
face criiizism ahoat it. But certainly, as
1 bave said, this is a serious matter aad I
would like to discuss it with tha leaders of
the political parties.
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SHRI Y. B. CHAVAN : I think the hon.
Member has not read the history of India

of the last six hundred ycars. That is
really speaking the main thing. . .
SHRI JYOTIRMOY BASU : We are

not going to learn history from the hon.

Minister.

SHRI Y. B. CHAVAN : Certainly he
will have to learn history from me on this
matter.

SARI JYOTIRMOY BASU : You treat
thyself, Mr. Chavan. Keep your knowlcdge
to yourself.

SHRI SHEO NARAIN : I represent
Basii here g1T 9g 9w a&t & wafran
A

SHRI NAMBIAR : Then he is respon-

sible for all these photograph and other
things.

SHRI SHEO NARAIN : 1 am respon-
sible for all these wrong elements here.

MR. SPEAKER : Let him put the ques-
tion now.

oft ferenrorae - 43 Wy At § W
fafrferd fisg Wk oy wOaf ¥
MNegfegIrd, N fs I
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AT G Y, w%I0 qgt ¥ gifaeey,
soRufs g NS AMy &1 4 |
AT AT § f eI Qv
TEMR N TN ® g9 Na-A=F
IR § Frfeew @9 3T 99 A7 A faay-
feft Y worg w0 weEy e
R RYFET HFETA B TEET FE |

SHRI J. M. BISWAS: Shri Sheo Narain
has a Chinese pen in his pocket.

SHRI SHEO NARAIN : But the fact
is that [ have no pen with me here.

SHRI Y. B. CHAVAN : I cannot promise
or assure him about the transfer of officers
straightway, but certainly [ shall consider
some of the suggestions that he has made.

SHRT NAMBIAR : May | know whe-
ther Government have serlously considered
whether these Chinese literature and Mao’s
portraits are also being publicised and utili-
sed by Agent provocateurs and those who
are in the pay-roll of some foreign agency,
apart from certain other elements ? Did
Government consider it seriously, or have
Government any information about it.

SHRI Y. B. CHAVAN: Adgent provocatc-
urs’ in what sense, I really do not know.
But mostly they are agents.

SHRI NAMBIAR Who are
Agents ? We want to know.

the

sfiwlt et RSt |7 T T
o W W T § S g #
o ¥ faw faw sal &) ) fad =<
WT AT @7 & W W A A o -
&-37 N ow frare A gEag” W
W feeam & w ¢ ok @, @
TRTT ¥ ¥w A ¥ w7 wfaEr fY 4 7

SHRI Y. B. CHAVAN : Certainly my

attention has been invited to thesc things
also.

it wrw fan Y Al ;- oo Aew
dfrr-aet 8 o wrog-Fadre afafafaat
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a9 Y §, 9% qFT § qIHIT WAL TF
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wE7
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qFT KT TEATIAT WY AT Y &

LLA.C. Of.icers Serving In Nigeria

*872. SHRI GEORGE FERNANDES :
Will the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) the names and designation of the
officers and men of the Indian Airlines Cor-
poration who have served in Nigeria during
the last three years and are serving at
present

(b) the tems and conditions under which
their services have been loaned ;

(¢) whether Government are aware that
the LLA.C. pilots were ordered to fly troops
to forward fighting areas by the Nigerian
authorities in the fighting between Nigeria
and Biafra

(d) whether the troop carrying planes
were fired upon by the Biafrans endangering
the lives of the Indian crew ; and





